
THE GAUH ATI HIGH CO RT GUWAH
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.Vrr-69 l2OO4l 14 lA

From Smti Jayashree Bora,

loint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To,
Smti. Rousan Ara Rahman,

District & Sessions ludge,

Karimganj.

Dated Guwahati, the 4
lrt
)anuary, 2025.

Sub:- Casual leave.

You r letter No. I KD/ Estt./2024 1 7 7 96 Dtd 20' 12'2024Ref:-

Madam,

with reference to the above, I am directed to inform you that your prayer for

casualleaveon2o.:^2.2o24,hasbeengranted'ThenextsenlormostJudicialofficer

available at the station would remain in-charge of your Court and Office in your absence'

Yours faithfullY,

Sdl.
]T. REGISTRAR (VIGIUNCE)

/A, dated )04_dt-ZeZtMemo No.HC.vtl'6gl2OO4t I 8

Copy to: Ae Project Manager, Gauhati High Court


